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Title: Need to give status of special state to Bihar.
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HON. SPEAKER: The House stands adjourned to meet again at 14.30 hours.

13.27 hours
The Lok Sabha then adjourned till Thirty Minutes
past Fourteen of the Clock.
14.32 hours

The Lok Sabha re-assembled at Thirty-Two Minutes past
Fourteen of the Clock.

(Hon. Deputy-Speaker in the Chair)
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